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Item No. 06         Court No. 2 
 

  
BEFORE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI   
 

   
  

Original Application No. 450/2025 
 

 
Dr. Anil Kumar Pandey       Applicant 

 
 

 

Versus 

 
 State of Uttar Pradesh & Ors.            Respondents 
 

 
 

 Date of hearing: 12.01.2026 
 

 

 

 

 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
   HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER   
   

 

 Applicant:  None for the Applicant. 

  

 Respondents:  Mr. Bhanwar Pal Singh Jadon, Advocate for respondents no. 1 to 4. 

   Mr. Gaurav Dhingra, Advocate for respondent no. 5. 
   Mr. Pradeep Misra and Mr. Daleep Dhyani, Advocates for UPPCB. 

 

 
ORDER 

 
 

1. Report of the Joint Committee has been filed by learned counsel for 

UPPCB by email dated 09.01.2026. 

 

2. We have gone through the report of the Joint Committee and we find 

that the Joint Committee has not addressed the relevant issues regarding 

discharge of untreated industrial affluent and untreated sewage in Ami 

River which tributary of River Ganga.  

 

3. The Joint Committee is directed to look into all relevant aspects and 

submit detailed report with respect to due compliance with the provisions 

of Water (Prevention and Control of Pollution) Act, 1974, Air (Prevention 

and Control of Pollution) Act, 1981, Environment (Protection) Act, 1986 by 

the concerned industrial units and the Solid Waste Management Rules, 

2016 by the respondents and file additional report within one month. 
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4. In view of the facts and circumstances of the case we consider 

presence of Ministry of Jal Shakti, Water Resource and National Mission 

for Clean Ganga, Central Pollution Control Board to be essential for just 

and proper adjudication of the substantial environmental questions 

involved in the case. Accordingly, Ministry of Jal Shakti, Water Resource 

and National Mission for Clean Ganga, Central Pollution Control Board are 

impleaded as respondents no. 7, 8 and 9. 

 

5. The Registry is directed to amend the memo of parties and to issue 

notices to newly added respondents. 

 

6. Mr. Gi. Gi. George, learned counsel has appeared and accepted 

notice on behalf of MoJS and NMCG and Mr. Mohit Singhal, learned 

counsel has appeared and accepted notice on CPCB. 

 

 

7. Learned counsels for the respondents no. 1 to 6 seek adjournment 

for filing of their responses. 

 

8. Responses may be filed by the respondents within two months. 

 

9. In the present case, the applicant is not represented by any advocate 

and we consider it appropriate to provide legal aid to the applicant to assist 

him in making appropriate representation of facts and law and placing the 

relevant material before this Tribunal. Accordingly, we appoint Mr. 

Shubham Upadhyay, Advocate (D/4525/2018) Mobile No.7351772000, 

email id: aor.shubham@gmail.com as legal aid counsel. His honorarium is 

fixed as Rs. 50000/- besides miscellaneous expenses which shall be 

payable to him by UPPCB out of environmental compensation amount lying 

deposited with it. Half of the amount of honorarium may be paid to him 

within one month and remaining of the amount may be paid to him on 

disposal of the case. 
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10. The Registry is directed to supply a copy of the paper book to Mr. 

Shubham Upadhyay, Advocate within 15 days. 

 
 

11. List on 16.03.2026 for further hearing. 

 

12. A copy of this order of this order may be sent to Mr. Shubham 

Upadhyay, Advocate and Member Secretary, UPPCB by email for requisite 

compliance. 

 

Arun Kumar Tyagi, JM 

 

 

  Dr. Afroz Ahmad, EM 
 

 

 

January 12th, 2026 
Original Application No. 450/2025 
AB 
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Annexure-III 

Compliance Status of units 

Sr. 
No. 

Name and Adress 
of the unit  

Conse
nt 
status 
under 
Water 
Act, 
1974  

ETP 
Inst
alle
d 
(Yes
/No) 

ETP 
Operational
/Non-
Operational  

Complian
ce status 
wrt 
discharge 
standard  

Consent 
status 
under 
Air, Act 
1981 

APC 
device 
install
ed 
(yes/
No) 

Complian
ce status 
wrt Air 
Emission 

Complian
ce Status 
under E(P) 
Act 1986 

Compliance 
Status under 
HW, Rules, 
2016 

Members
hip 
Required 
with TSDF 
(Yes/NO) 

Is HW Waste 
disposed via 
TSDF (Yes/No)  

Remarks 

1.  

M/s Rungta 

Industries Pvt. 
Ltd. BL1, Sector-
15, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted Yes 
Not 
Complying 

Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

2.  

M/s India Glycols 
Ltd, E1, Sector-
15, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational Complying Granted Yes Complying Complying Complying Yes Yes 
Unit is complying with emission 
standard; however, unit is based on 
Zero liquid discharge (ZLD). 

3.  
M/s Nand Textile, 
FE-13, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

No 
ETP not 
Installed 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

4.  

M/s High tech 
Medicare Devices 

Pvt ltd, D-1/6A, 
D1/6B, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

5.  

M/s Azam rubber 
product ltd, AL-
8,9A, Sec-13, 
GIDA, Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

6.  

M/s Ruchi Agro 
Food Products, 
AL-12,13, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Not 
Req
uire
d 

Not 
Applicable 

Not 
Applicable 

Granted 
Not 
Requir
ed 

Complying Complying Complying 
Not 
Required 

Not Required 
Water Polluting process has been 
closed by unit. 

7.  

M/s J. M. Agro 
Product Pvt ltd, D 
1 /17, Sec-13, 
Gida, Gorakhpur 

Grante
d 

Not 
Req
uire
d 

Not 
Applicable 

Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 
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8.  

M/s Tulsi Surgical 
Devices, FL-8(B), 
Sec-13, GIDA, 
Gorakhpur 

Grante
d 

Not 
Req
uire
d 

Not 
Applicable 

Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

9.  

M/s Amar Ujala 
ltd, AL-21, Sec-
13, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

10.  

M/s Tripurari 
Lubricants Pvt 
Ltd, GIDA, 

Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

11.  

M/s Rudra 
Industries, H-40, 
Sec-15, GIDA, 
Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

12.  

M/s Ranveer 
Singh (New unit 

Luxmi breeding 
farm), E-9, Sec-
15, GIDA, 
Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Non-
Complying 

Granted 
Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

13.  

M/s Divit 
International 
company, C-18, 
Sec-15, GIDA, 

Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

14.  

M/s Sri Ram 
Foods Industries, 
E-22, Sec-15, 
GIDA, Gorakhpur 

Not 
Applie
d 

 
No 

Not 
Operational 

Not 
Complying 

Not 
Applied 

Not 
Install
ed 

Not 
Complying 

Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

15.  

M/s Perfect 
Industries, C-5, 
Sec-15, GIDA, 
Gorakhpur 

Not 
Applie
d 

 
No 

Not 
Operational 

Not 
Complying 

Not 
Applied 

Not 
Install
ed 

Not 
Complying 

Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

16.  

M/s Durgawati 
Enterprises, D-6, 
Sec-15, GIDA, 
Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

17.  

M/s Nangalia food 
Industries Pvt Ltd, 
FE-12, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted 
Install
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 
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18.  

M/s Ambey 

Processors (A unit 
of shree radha 
services Pvt ltd) 
FL-2, FL-3, Sec-
13, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational Complying Granted Yes Complying Complying Complying Yes Yes 

Based on analysis of effluent 
discharge and emission unit is 
complying the discharge and emission 
standard.   

19.  

M/s Royal Savera 
Foods Pvt ltd, FL-
1, Sec-13, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational 
Non-
Complying 

Granted Yes Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

20.  

M/s S.P Chemical 
Works, D-1/4A 

Sector- 13, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 

Complying 
Complying Yes Yes 

Report sent to HO for issuing Show 
cause Notice under water act. 

21.  

M/s Care Medical 
Device ltd, D1/3, 
Sec-13, GIDA, 
Gorakhpur 

Grante
d 

no 
Not 
Installed 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

22.  

M/s Karandev 

Hetchery (Eggwet 
food and feed), 
D1/2A, Sec-13, 
GIDA, Gorakhpur 

Not 
Applie
d 

No 
Not 

Installed 
Not 
Complying 

Not 
Applied 

Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

23.  
M/s Crazy Snacks, 
DL-2, Sec-13, 
GIDA, Gorakhpur 

Grant
ed 

Yes 
Not 
Operational 

Non-
Complying 

Granted 
Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

24.  

M/s Maa 

Vindhyawasni 
Industries, D-
1/13D, Sec-13, 
Gida, Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted Yes Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

25.  

M/s Aditya 
Motors Pvt Ltd, 
AL-7, Sec-13, 
GIDA, Gorakhpur 

Not 
Applie
d 

Yes 
Not 
Operational 

Not 
Complying 

Not 
Applied 

Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

26.  

M/s Malik 
Breeding Firm, 
F1-11, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Non-
Complying 

Granted 
Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 
Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
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Industry for compliance of Hazardous 
waste Management rules. 

27.  

M/s Gorakhnath 
Agro Pvt Ltd, FL-
26,27 GIDA, 

Gorakhpur 

Not 
Applie
d 

No 
Not 
Installed 

Not 
Complying 

Not 
Applied 

Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

28.  

M/s Dr. Sandhu 
Hatchery, FL-28, 
Sec-13, GIDA, 

Gorakhpur 

Reject
ed 

Yes Operational 
Not 
Complying 

Rejecte
d 

Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

29.  
M/s Shiv Hetchry, 
FL-28, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

30.  

M/s Bharti 
Research & 
Breeding Farm, 
FL-28, Sec-13, 

GIDA, Gorakhpur  

Grante
d 

Yes 
Not 
Operational 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

31.  

M/s HI-Tech 
Medics Pvt Ltd, 

AL-4, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

32.  

M/s Harayana 
Breading Firm, C-
5, C-6, Sec-13, 
GIDA, Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

33.  

M/s Faithfull 
Comercial ltd, FL-
3, Sec-13, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational Complying Granted Yes Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

34.  

M/s Super Hina 
Hacthry, D-
1/5DA, Sec-13, 
GIDA, Gorakhpur 

Not 
Applie
d 

Yes 
Not 
Operational 

Non-
Complying 

Not 
Applied 

Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

35.  

M/s Suguna foods 
Pvt ltd, F-6, Sec-
15, GIDA, 
Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 
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36.  

M/s Amar 
Hatchery, E-11, 
Sec-15, GIDA, 
Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

37.  

M/s Luxmi 

Breeding Farm 
(Unit-1), E-9, Sec-
15, GIDA, 
Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

38.  

M/s Rathi 
Hacthries, A-9, 

Sec-15, GIDA, 
Gorakhpur 

Grante
d 

Yes 
Not 
Operational 

Non-
Complying 

Granted 
Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

39.  

M/s Shiva 
Industries, A-10, 
Sec-15, GIDA, 

Gorakhpur 

Grante
d 

yes Operational 
Not 
Complying 

Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

40.  

M/s Niine Pvt Ltd, 
Plot No -12, Sec-
15, GIDA, 
Gorakhpur 

Grante
d 

yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

41.  

M/s Jagran 
Prakashan limited, 
K-31, Sec-15, 
GIDA, Gorakhpur 

Grante
d 

yes Operational Complying Granted 
Not 
Requir
ed 

Complying 
Not 
Complying 

Not 
Complying 

No No 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

42.  

M/s Eastern 
Doors, K-5, Sec-

15, GIDA, 
Gorakhpur 

Grante
d 

Not 
Req
uire
d 

Not 
Applicable 

Complying Granted yes Complying 
Not 
Complying 

Not 
Complying 

No No 

Water polluting Process has been 
closed by Unit. 
A notice has been sent to Industry for 
compliance of Hazardous waste 
Management rules. 

43.  

M/s Burnet 
Pharmaceuticals 
Pvt ltd, AL-01, 
Sec-15, GIDA, 

Gorakhpur 

- - - - - - - - - - - Unit Found Closed during Inspection.  

44.  

M/s Vision 
Parental Pvt ltd, 
A2/44-45, Sec-15, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational 
Non-
Complying 

Granted Yes Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 
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45.  

M/s Indian Oil 

Corporation ltd, J-
L, Sec-15, GIDA, 
Gorakhpur 

Grante
d 

Yes Operational 
Non-
Complying 

Granted 
Not 
Requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 
Report sent to HO for issuing Show 
cause Notice under water act. 

46.  

M/s Dev Kripa 
food Beverages, 
E-27, Sec-15, 

GIDA, Gorakhpur 

Not 
Applie
d 

No 
ETP Not 
Installed 

Non-
Complying 

Not 
Applied 

Not 
requir
ed 

Complying 
Non-
Complying 

Non-
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

47.  

M/s Crazy Bakery 
Udyog Pvt ltd, G-
3Q, G-3A, Sec-15, 

GIDA, Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted yes Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

48.  

M/s G.K Foods & 
Beverages, A-
1/21, Sec-15, 
GIDA, Gorakhpur 

Grante
d 

Yes Operational 
Not 
Complying 

Granted yes Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

49.  

M/s Indian 
Tankers Pvt ltd, B-
1/3, Sec-15, 
GIDA, Gorakhpur 

Not 
Applie
d 

No 
ETP Not 
Installed 

Not 
Complying 

Not 
Applied 

yes Complying 
Not 
Complying 

Not 
Complying 

No No 

Report sent to HO for issuing Show 
cause Notice under water act, along 
with this a notice has been sent to 
Industry for compliance of Hazardous 
waste Management rules. 

 

Note: GIDA has installed solid waste collection bin at various point in GIDA, however, units are not disposing their waste in to 
bins. During visit of joint committee solid waste was observed along the drains and disposed off near the approach road.  
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Annexure-IV 

List of Industries against which show cause recommendation has been sent to H.O. 

between dated 18-02-2026 to 21-02-2026 
 

Sr. No. Name and Adress of the unit  

1.  M/s Rungta Industries Pvt. Ltd. BL1, Sector-15, GIDA, Gorakhpur 

2.  M/s Nand Textile, FE-13, Sec-13, GIDA, Gorakhpur 

3.  M/s Ranveer Singh (New unit Luxmi breeding farm), E-9, Sec-15, GIDA, Gorakhpur 

4.  M/s Sri Ram Foods Industries, E-22, Sec-15, GIDA, Gorakhpur 

5.  M/s Perfect Industries, C-5, Sec-15, GIDA, Gorakhpur 

6.  M/s Nangalia food Industries Pvt Ltd, FE-12, Sec-13, GIDA, Gorakhpur 

7.  M/s Royal Savera Foods Pvt ltd, FL-1, Sec-13, GIDA, Gorakhpur 

8.  M/s S.P Chemical Works, D-1/4A Sector- 13, GIDA, Gorakhpur 

9.  M/s Care Medical Device ltd, D1/3, Sec-13, GIDA, Gorakhpur 

10.  M/s Karandev Hetchery (Eggwet food and feed), D1/2A, Sec-13, GIDA, Gorakhpur 

11.  M/s Crazy Snacks, DL-2, Sec-13, GIDA, Gorakhpur 

12.  M/s Maa Vindhyawasni Industries, D-1/13D, Sec-13, Gida, Gorakhpur 

13.  M/s Aditya Motors Pvt Ltd, AL-7, Sec-13, GIDA, Gorakhpur 

14.  M/s Malik Breeding Firm, F1-11, Sec-13, GIDA, Gorakhpur 

15.  M/s Gorakhnath Agro Pvt Ltd, FL-26,27 GIDA, Gorakhpur 

16.  M/s Dr. Sandhu Hatchery, FL-28, Sec-13, GIDA, Gorakhpur 

17.  M/s Bharti Research & Breeding Farm, FL-28, Sec-13, GIDA, Gorakhpur  

18.  M/s Harayana Breading Firm, C-5, C-6, Sec-13, GIDA, Gorakhpur 

19.  M/s Super Hina Hacthry, D-1/5DA, Sec-13, GIDA, Gorakhpur 

20.  M/s Suguna foods Pvt ltd, F-6, Sec-15, GIDA, Gorakhpur 

21.  M/s Amar Hatchery, E-11, Sec-15, GIDA, Gorakhpur 

22.  M/s Rathi Hacthries, A-9, Sec-15, GIDA, Gorakhpur 

23.  M/s Vision Parental Pvt ltd, A2/44-45, Sec-15, GIDA, Gorakhpur 

24.  M/s Indian Oil Corporation ltd, J-L, Sec-15, GIDA, Gorakhpur 

25.  M/s Dev Kripa food Beverages, E-27, Sec-15, GIDA, Gorakhpur 

26.  M/s Crazy Bakery Udyog Pvt ltd, G-3Q, G-3A, Sec-15, GIDA, Gorakhpur 

27.  M/s G.K Foods & Beverages, A-1/21, Sec-15, GIDA, Gorakhpur 

28.  M/s Indian Tankers Pvt ltd, B-1/3, Sec-15, GIDA, Gorakhpur 

29.  M/s Shiva Industries, A-10, Sec-15, GIDA, Gorakhpur 
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Annexure-V 

 

 

 

List Of Industries against which notice has been sent to Industry for compliance of Hazardous 
waste Management rules. 

S.No. Name and Address of Industries 
1.  M/s Rungta Industries Pvt. Ltd. ,BL1, Sector- 15, GIDA,Gorakhpur 

2.  M/s Nand Textile, FE-13,  Sec-13, GIDA, Gorakhpur 

3.  M/s High tech Medicare Devices pvt ltd,  D-1/6A, D1/6B, Sec-13,GIDA, Gorakhpur      

4.  M/s J.M. Agro Product pvt ltd, D 1 /17, Sec-13, Gida, Gorakhpur  

5.  M/s Tulsi Surgical Devices, FL-8(B), Sec-13, GIDA, Gorakhpur 

6.  M/s Amar Ujala ltd, AL-21,Sec-13, GIDA, Gorakhpur  

7.  M/s Ranveer Singh (New unit Luxmi breeding farm), E-9, Sec-15, GIDA, Gorakhpur  

8.  M/s Sri Ram Foods Industries, E-22, Sec- 15, GIDA, Gorakhpur 

9.  M/s Perfect Industries, C-05, Sec- 15, GIDA, Gorakhpur  

10.  M/s Nangaliya food Industries Pvt Ltd, FE-12,Sec-13, GIDA, Gorakhpur 

11.  M/s Royal Savera Foods pvt ltd, FL-1, Sec-13, GIDA, Gorakhpur 

12.  M/s Care Medical Device ltd, D1/3, Sec- 13, GIDA,  Gorakhpur                       

13.  M/s Karandheer Hetchery (Old name Eggwet food and feed), D1/2A, Sec-13, GIDA, GKP  

14.  M/s Crazy Snacks, DL-2, Sec-13, GIDA, Gorakhpur 

15.  M/s Maa Vindhyawasni Industries,D-1/13D, Sec-13, Gida,  Gorakhpur 

16.  M/s Aditya Motors Pvt Ltd, AL-7, Sec- 13, GIDA, Gorakhpur 

17.  M/s Malik Breeding Firm, FL-11, Sec-13, GIDA, Gorakhpur 

18.  M/s Gorakhnath Agro Pvt Ltd,  FL-26,27 GIDA,  Gorakhpur 

19.  M/s Dr. Sandhu Hatchery, FL-28, Sec- 13, GIDA, Gorakhpur            

20.  M/s Shiv  Hatchery, FL-28, Sec- 13, GIDA, Gorakhpur  

21.  M/s Bharti Research & Breeding Farm,  FL-28, Sec-13, GIDA, Gorakhpur             

22.  M/s HI-Tech Medics Pvt Ltd, AL-4, Sec- 13, GIDA, Gorakhpur           

23.  M/s Harayana Breading Firm,  C-5, C-6, Sec-13, GIDA, Gorakhpur  

24.  M/s Faithfull Comercial ltd, FL-3, Sec-13, GIDA, Gorakhpur 

25.  M/s Super Hina Hacthry, D-1/5DA, Sec-13, GIDA, Gorakhpur  

26.  M/s Suguna foods pvt ltd., F-6, Sec-15, GIDA, Gorakhpur 

27.  M/s Amar Hatchery, E-11, Sec-15, GIDA, Gorakhpur  

28.  M/s Rathi Hacthries, A-09, Sec-15, GIDA, Gorakhpur  

29.  M/s Shiva Industries, A-10, Sec-15, GIDA, Gorakhpur 

30.  M/s Niine Pvt Ltd, Plot No -12, Sec-15, GIDA, Gorakhpur  

31.  M/s Jagran Prakashan limited, K-31, Sec-15, GIDA, Gorakhpur   

32.  M/s Eastern Doors, K-05, Sec-15, GIDA, Gorakhpur      

33.  M/s Vision Parental pvt ltd, A2/44-45, Sec-15, GIDA, Gorakhpur   

34.  M/s Dev Kripa food bevarages, E-27, Sec-15, GIDA, Gorakhpur  

35.  M/s Crazy Bakery Udyog pvt ltd,  G-3Q, G-3A, Sec-15, GIDA, Gorakhpur  

36.  M/s G.K Foods & Bevvrages, A-1/21, Sec-15, GIDA, Gorakhpur 

37.  M/s Indian Tankers pvt ltd, B-1/3, Sec-15, GIDA, Gorakhpur  
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